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17.28 hrs. .
BUSINSS ADVISORY COMMITTEE

FourteEnTH REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNICA-
TIONS (DR. RAM SUBHAG SINGH):
Sir, T beg to present the Fourteenth
Report of the Business Advisory Com-
mittee,

17.28% hrs.

LOSS TO RAILWAYS DURING
LANGUAGE AGITATION*

MR. DEPUTY-SPEAKER: We shall

now take up the half an hour discus-
sion.
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*Half-An-Hour Discussion.
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Agitation (H. A. H. Dis.)
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MR. DEPUTY-SPEAKER: I have
received a few slips. If the procedure
we have laid down is not followed, It
would be difficult because time will
have to be extended and that is also
not possible. Today I have received
two slips from the DMK, I will per-
mit one of them; let them choose bet-
ween themselves. Shri S. Kundu has
just appeared on the scene and got
an inspiration and sent me a slip. So
is Shri D, S, Patil This is not per-
missible under the rules, This time
I allow them to put a question each
Next time I will not.

SHRI K. N. TIWARY (Bettiah):
Are you departing from the ncrmal
procedure and allowing them to mark
speeches and not put questions only?

MR. DEPUTY SPEAKER: Ques-
tions only. We have laid down that
before 10.30 A.M. they must send in
their slips. 'Then a ballot is held.
Today they have sgent slips in the
afternoon. All the game today I am
giving them a chance.

SHRI G. VISWANATHAN (Wandi-
wash): As you know very well, the
DMK party is against firings as well
as destruction of property. We are
much pained to see that railway pro-
perty is destroyed during any agita-
tion, whether inside Madras State or
outside it. In fact, our Chief Minis-
ter has condemned it in uneguivocal
terms. To put in in his own words:

Rail pettikalukku vaikkum mnerup-

pu Yen nenjukku vaikkum neruppah-
um,
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He has requested students to desist
from such attempts and they have
obeyed also.. To quote one instance,
when students were inside the Madras
Central station, our Public Works
Minister, Shri XKarunanidhi, went
there in person and requested them
not to indulge in violance or destruc-
tion of property. He was able to con-
vince them immediately and avoid
incidents. In such a way, the Madras
Government did control the mob.

~ At the same time, I want to point
out that this phenomenon of destruc-
tion of railway property is the Cen-
tral Government’s own reaction,

MR, DEPUTY-SPEAKER: The dis-
cussion has been ralsed with a view

to get some reply rom the Govern-
ment—

SHRI G. VISWANATHAN: I want
to get a reply from tht Minister. No-
body puts a question in this House
without & preface. I am following the
convention,

An impression has been created in
India that the Central Government is
not amenable to reason, and that the
Central Congress Government under-
stands only the language of violance.

AN HON. MEMBER: No.

SHRI G. VISWANATHAN: That
is the position. This is the sort of
democracy you have created in these
20 years. It is the creation of this
Government which has caused des-
truction of property.

A fantastic suggestion was made by
some people that the State should
-bear the loss of the railways.

MR. DEPUTY-SPEAKER: You put
your guestion. You are not supposed
to counter that.

- SHRI G, VISWANATHAN: I would
like to suggest to the Minister that
‘those people ore not in control fully
‘In any State, and I would Hke the

FEBRUARY 31, 1088 during language

o 2548
Agitation (H.A.H. Dis.)
Minister to assure the House that
those suggestions will be rejected out-
right.

MR. DEPUTY-SPEAKER: Shri
Kundu,

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): If you call others, how
can we finish by six.

MR. DEPUTY-SPEAKER: This is
unfair, We are having a half-hour
discussion that is given notice of
with some object in view. If there is
no quorum, we can adjourn, other-
wise as far as possible, you have got
to be very patient.

SHRI S5, KUNDU (Balasore): I
thank you for being very generous in
allowing ‘'me. It is surprising that
the Deputy *‘Minister, Shri Siddhesh-
war Prasad wants to go home. He
has not done any office work, he has
been sitting here,

SHRI SIDDHESHWAR PRASAD: 1s
this your question?

SHRI S. KUNDU: When these inci-
dents of burning of national property
like railways or posts and telegraph
offices come to our notice, it touches
our soul very much. We condemn
such violance, such orgy. So far the
young in our country have mnot
realised that this property belongs to
the nation. This is not the property
of Mr. Poonacha or Mrs. Indira
Gandhi. This we have not been able
to teach them during 20 years of
congress rule,

In this railways, a public undertak-
ing of Rs. 800 crores, I do ont think
there is a feeling of porticipation with
it by the people in the sense that this
undertaking belongs to the people, I
would like to know from the Railway
Minister what exactly he is going to
do to make the people feel that this
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undertaking belongs to them and they
have' a sense of participation.

I do not want that another police
forces should be organised and more
money should be spent on police to
protect the railways. It should be the
primary responsibility of the State
Government to protect railway proper-
ly, and Mr. Ponnacha must tell all the
State Governments that this is their
primary responsibility. I would like
to know specifically what he has in
mind on these two points,

off ¥ afem  (FEEwTer)
AT T ST & A R
®1 ot gifr g€ & Fwer s ww 3R
At wraw qar wo fF 2 amEf ®
ofs wiw o g€ & qzz Y ot ot
oY et § wias gifa g€ & o gawr
T FET aF K AT § Ug § R e
e ¥ wrEr a@t sriard @
safaal & T & fag 7E # &
ag A Yo w1 grfa g & Swwr woard
F & fag 7T B mddey ¥ @
9 qxddw Iawr foar wrgar ?

% gg o o g fFoag w &
Uy W w1 Awen @7 i &
fordr & @ o 1 Faw o O
difsa 7 @ s T e AR A A
O FL7 1 faare @ 2, 19 § §9
qfad AT Jgar & ar A ! v
FIT §F IT Y ATOFT €47 & AT TE 7

THE MINISTER OF RAILWAYS
(SHRI C, M. POONACHA): Mr.
Deputy-Speaker, Sir, I have listened
with great care to the speeches made
by several Members, and I fully ugree
with the sentiments expressed by the
Members during this half-an-hour de-
bate over the question for which I
have furnished answers on the 13th
of this month. The specific poinfs
that have been raised are two: what
measures were adopted to aveld the
loss and whether help was sought

8282 (Ai) LS-—10.
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during Language 2550
agitation (H.A.H. Dis.)

from the State Governments to sup-
ply adequate police force, These are
the two specific points which my
friend Shri Goel sought to rage dur-
ing this half-an-hour discussion aris-
ing out of my answers given to
question No. 4 on the 13th of this
month, As these specific guestions
relate to the language agitation, I
would like to confine myself to those
questions only,

The first trouble which started—

SHR] S. KANDAPPAN (Mettur):
You are also agitated over this
language. (Interruption).

MR. DEPUTY-SPEAKER: He did
not participate in the burning!

SHRI C. M. POONACHA: 1 am no
doubt agitated and exercised very
much over the things that have hap-
pened on account of fhis language
agitation. The first sign of agitation
against the language policy, as enun-
ciated by this House, was in Uttar
Pradesh. ‘When reports reached me
on that day, the Chief Minister of
Uttar Pradesh was here., I met him
and had long discussions and he pro-

_mised to do everything so far as his

State was concerned. I must say be-
fore this House that the Uttar Pra-
desh Government did do their best.
Later on, things spread to Andhra.
In Andhra, the State Government
officers, particularly the Inspector-
General of Police and our Chief
Security Officer and the railwuy offi-
cers, held a meeting on the 6th
January, They held discussions and
sent out suitable instructions to ell
the units all over the State including
the district authorities, and that s
the action taken so far as the rail-
way is concerned, to alert the State
authorities to the impending dangers
that might arise out of this agitation
over the language issue in Andhra
Pradesh.

On the 20th December, gome trouble
started in Madurai, and jmmediately,
the General Manager, Southern Rail-
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[Shri C. M. Poonacha]

way, wrote a letter to the Chief Sec-
retary, Madras State, explaning to
him the difficulties that the railways
had been experiencing and sought
the assistance of the State Govern-
ment. Subsequently, the Chief
Security Officer, Southern Railway,
gontacted the Inspector-General of
Police and explained to him the vari-
ous problems that were confronting
by the railways in maintaining their
service regularly and the case was
put before them and their assistance
was sought.

S0, these are the few steps which we
took in connection with the impend-
ing or threatened agitations, we have
approached the State Governments
at the appropriate time and at the
appropriate level and brought home
the facts and placed the matter be-
fare them for taking necessary action.

18 hrs,

The point was made that there
should be sufficient powers vested in
the Railway Ministry to meet certain
gituations. As hon. memberg know,
the Railway Protection Force Act
passed by this House does not confer

the police powers on the RPF. In.

fact, that force is a watch and ward
organisation with certain limited
aawers to deal with certain situations.
But pormally the responsibility of
maintaining law and order rests with
the respective State Government, We
can only approach the State authorit-
ies in this regard 1o seek their help
and that help has been extended to
us on all occasions. No doubt if you
look at the figures, it might appear
that in some areas the loss might
have beepg heavy and in some other
areas less. All the same, the fact is

there is a growing tendency in the’

country to the effect that whatever
may be the reason, if an expression
has got to be made, it should be by
attacking railways or Central Gov-
ernment property,

BRI VASUDEVAN NAIR (Peer-
made): State transport buses also.
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SHRI C. M. POONACHA: What-
ever may be the reason, a gection of
the people seem to think that by re-
sorting to incendiarism or acts of
vandalism, a thing could be brought
home to the Government more effec-
tively than by adopting a constitu-
tional method.

SHRI VASUDEVAN NAIR: The
peaple think these vehicles carry the
message of the Congress Government.

SHRI C. M. POONACHA: If that is
so, this mentality will have to be set
right. This is what I want to ex-
plain. If anyone thinks that these
railways are Congress railways, that
mistaken notion will have to be cor-
rected, whether by taking necessary
powers or by building wup public
opinion. We should certainly do
both, We should build up public
opinion in this regard. We are all
good-intentioned people and we come
and work hard in the interests of the
country, Therefore, it should be
possible at our level, at the level of
Members of Parliament, to build up
public opinion in this regard and dis-

suade people and the unsocial ele-
ments from taking recourse to
vandalism,

SHRI KANWAR LAL GUPTA: Are
you prepared to call a conference of
Members of Parliament?

SRl C. M. POONACHA: In this
context, the suggestion made by
Shri Gupta is worthy of consideration.
Wc are already thinking of summon-
ing a conference of all paolitical
leaders to discuss this most import-
ant question which is ggitating our
minds,

The point was raised whether we
could make the State Governments

responsible for making good the
losges.

SHRI S. KANDAPPAN: That is 8
very dangerous idea,
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SHRI C. M. POONACHA: 1 have
looked into the matter in detail The
Railway Act of 1800 does not provide
for such action. The Railway Pro-
tection Force Act does not provide
any powers to the railways or to the
Central Government to demand com-
pensation from the respective State
Government. There was once an
ordinance passed known as the Col-
lective Fines Ordinance of 1942. That
also will not be useful under the pre-
sent circumstances, Punjab has pass-
ed an Act known as the Punjab Secu-
rity of the State Act of 1053, We
have examined that. That also does
nol give any specific powers in this
regard That is a matter to be fur-
ther examined as to whether we
vhould provide for such a contingency.

SHRI KANWAR LAL GUPTA: We
want to know your opinion about it.

SHRI RANDHIR SINGH (Rohtak):
Brig a legislation and we will sup-
port it.

SHRI C. M. POONACHA: There-
fore, this matter is under our active
consideration and examination,

ot tha ;o FERE @ 08
#¢ Aforerem /)
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Fw FY Fwrrer aTER it aat aate w1 7

it fe - 7 BeRwT

SHRI C. M, POONACHA: This
point also would be a subject matter
which we would like to discuss at
the conference that has beep sug-
gested by my hon. friend.

SHRI S. KANDAPPAN: Asking
for compensation from the States
presupposes that the State is a panty
to the destruction. Can he affirm on
the floor of this House that any State

PHALGUNA 2, 1889 (Saka) during language agi-Sfzy

tation (H.A.H, Dis.)

is a party to this destruction (Inter-
ruptions.)

MR. DEPUTY-SPEAKER: It is net
a question of complexion of the Gov-
ernment, The question was posed by
Shri Patil. He asked who is ulti-
mately respomsible for the pgrotst-
tion of the property of the Uniom
Government in the several States.
The hon, Minister is replying to that,

st ®at W T o §e wfear
Tt & f5 w sl aw FaEH
E, AN AT AT FETT wlrETT
EIATT R | B9 TH FT 9@ AG I
g gt fae roerdy fafeen quart
asRafr Famac g I N
FaEY T g wT AwA § | (em-
TqE)

MR. DEPUTY-SPEAKER: Order,
order, Please resume your seat.
This is not a debate. The hon. Minis-
ter is replying to the discussion [In-
terruption.] Nothing except the
Minister's reply need be recorded
now,

SHR] S. KUNDU: **
ot <fy Trg - **
=it Toreie fag ¢ **

=it Wiwr W A (F77)
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MR, DEPUTY-SPEAKER: The point

of quorum has been raised. I will
have to adjourn the House,
THE MINISTER OF STATE IN

THE DEPARTMENTS OF PARLIA-
MENTARY AFFAIRS AND COM-
MUNICATIONS (SHRI I, K GUJ-
RAL): Sir, you may concede or you
may not concede, but one thing I

""*Not recorded as ordered by the Chalr,



=555 Railway Losses

[Shri I. K. Gujaral]
would like to point out. In these
half-an-houy discussions we have al-
ways been observing a code among
ourselves that we shall not ralse the
question of quorum, We are quite
willing to play the game if the hon.
Maembers opposite do not co-operate.
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tation (H.AH. Dis))

SHRI C. M. POONACHA: Sir, I
have said what I wanted to say.
18.06 hrs,

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
February 22, 1968/Phulguna 3 1890
(Saka).



